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(Judicial)), 2025 SCC OnLine NCLT 12666 

  
National Company Law Appellate Tribunal   [1] 

Cosmos Coop. Bank Ltd. v. Anil Kumar Gilra, (N Seshasayee, Member (Judicial) and Arun Baroka, 
Member (Technical)), 2026 SCC OnLine NCLAT 862 

  
Central Notification   [8] 

• Central Board of Direct Taxes [Notification No. 71 of 2026-CBDT] 
• Central Board of Direct Taxes [Notification No. 72 of 2026-CBDT] 
• Ministry of Coal [Coal Blocks Allocation (Amendment) Rules, 2026 Noti. No. G.S.R. 508(E)] 
• Ministry of Commerce and Industry [Transition Facilitation (Quality Control) Order, 2026 Noti. No. 

S.O. 3417(E)] 
• Ministry of External Affairs [Passports (Amendment) Rules, 2026 Noti. No. G.S.R. 516(E)] 
• Ministry of Health and Family Welfare [Food Safety and Standards (Licensing and Registration of 

Food Businesses) second Amendment Regulations, 2026 F. No. REG-11013/1/2026-Regulation-
FSSAI(2)] 
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• Family Courts (Kerala) Amendment Rules, 2022 
• Coal Blocks Allocation (Amendment) Rules, 2026 
• Rules of Business of the Government of Kerala [2nd Amendment] Rules, 2022 
• Rules of Business of the Government of Kerala [Amendment] Rules, 2022 
• Rules Regulating the Conditions of Service, Duties, Remuneration, etc., of the Advocate General 

and Additional Advocate General, Kerala (Amendment), 2022 
• Kerala Treasury (First Amendment) Rules, 2022 

  
State Act   [3] 

• Kerala Finance (No. 2) Act, 2022 
• Kerala Appropriation (No. 7) Act, 2022 
• Kerala Appropriation (No. 8) Act, 2022 

  
State Rules/Regulations   [26] 

• Jammu and Kashmir Ministerial Staff of the Subordinate Courts (Recruitment and Conditions of 
Service) Rules, 2016 

• Kerala Co-operative Subordinate Service (Amendment) Rules, 2022 
• Kerala Government Law Officers (Appointment and Conditions of Service) and Conduct of Cases 

(Amendment) Rules, 2022 
• Kerala Government Servants&apos; Conduct (Amendment) Rules, 2021 
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2025 
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• Kerala Public Service Commission (Consultation by Corporations and Companies) Amendment 
Rules, 2022 (1) 

• Kerala Co-operative Societies (Fourth Amendment) Rules, 2022 
• Kerala Shops and Commercial Establishments (Amendment) Rules, 2022 
• Kerala Shops and Commercial Establishments (Amendment) Rules, 2022 (1) 
• Kerala Public Enterprises Selection and Recruitment Board Ordinance, 2022 
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